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COMMITTEE ON PUBLIC UNDER-
TAKINGS

SEVENTH REPORT

SHRI BANS] LAL (Bhiwau): Sir, I
beg to present the Seventh Report (Hin-
di and Englhsh versions) f the Com-
mittee on Public Undertakings on
Action Taken by Government on the
recommendations contained in the
Forty-fourth Report ot the Committee
on Public Undertakings (Sixth Lok
Sabha) on Tea Trading Corporation of
India Ltd., General Functioning and
Internal Sales (Ministry of Com-
merce—Department of Commerce),

MARCH 17, 1981
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